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Begies Runaing hetween Delhi and
Hyderabad

4992. Shri Bhiv Chandrika FPrasad:
Will the Minister of Rallwa)a be pleas.
ed to state:

(a) whether it Is n fact that most of
the first class bogies running between
Delhi and Hyderabad and vice-versa
have not been provided with showers:
and

{b) if so, the steps to ue taken to
Aprovide the same®

The Minister of Railways (Shri C. M.
Poonacha): (a) Mo All First Clasc
bogies running beiween Delln and
Hyderabad and vice-versa are provid-
ed with <hower roses, but there are
instances when these have to be
blanked off due to thefts

(b) Does not arise

Iron Ore Mining at Bodampahar
and Gorumahiianl

4993. Shri Indrajit Gupta: Will the
Minister of Steel, Mines and Metals be
pleased to state

(a) whether the TSSO authonties
propose to close down their iron ore
mines at Badampahar and Gorumahi-
sant in Onssa,

{b) if so, reasons for such closure;

(¢) whether Government's approuval
has been sought, nnd

{d) the number of woikers who are
likely to be rendered unemployed due
to this closure?

The Minister of Sieel Mines and
Metals (Dr Chenna Reddy): (a) &
(b). According to the information re-
ceived from the Company, Messrs.
Tata Iron & Steel Co. Ltd, propose
to close down their iron are mines at
Badampshar and Gorumahisani. The
reasons for the proposed closure are

stated to be that at Gorumahisani re-
serves of good Ore have been exhaus-
ted and at Badampahar the Ore is soft
and produces approximately 00 per
cent fines and is not considered bene-
ficlal for efficient operatlon of Blast
Furnaces. The c¢st of raising the Ore
is also stated 10 have become unecono-
mical.

(c) It is understood from the Com-
pany that notice, for surrendering the
lease from March 1, 1968, has bheen
served on the State Government In
February 1967, under the terms of the
lease

(d) The firm have informed that the
total number of labour employed at
these mines both by the Steel Co and
Contractors is at present 620 They
have further stated that they rpropose
to absorb the s'lles lahour in cther
mines wherever posuble and the rest
are expected to avail of the voluntary
retirement benefits cffered
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Production m Neps Paper Mills

4995. Sbrl D. C. Sharma Will the
Minister of Industrial Development and
Company Affalrs be pleased to state:

(&) the produclion 1 ths Nepa Paper
Mills during 1966-67,

(b) how 1t compa-es with the produt-
tion during the previnus yesr,

(c) the target of production in the
Nepa Paper Mills laid down by Govern-
ment for the current year, and

(d) the steps taken to achieve the
target?

The Minister of Indusirial Develop-
ment and Company Affairs (Shri F A.
Ahmed): (a) and (b) Production dur-
ing 1966-67 was 29,554 tonncs us com-
pared to 30 347 tonnes in 1965-66

(¢) and (d) The target during the
year 1966-87 for production in Nepa
Mills jg 30,000 tonnes which 1s also it
rated capacity As this has already
been achieved the gquestion of taking
any further steps to reach the target
does not arlse

BT CadMMTC
4996, Shri D. C. Sharma Will the

Minister of Commerce be pleased to
state,
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(a) the number of barter/parallel
deals entered into by the State Trad-
ing Corporation und the Minerals and
Metals Trading Corporation during
1966 67, and

(b) whether the text of the deals
will be placed on the Table”

The Minister of Commerce (Shrf
Dinesh Singh): (a) The 8 T C and
the M M T C have concluded 5 and
2 barter/parallel deals, respectively,
during the year 1966-67.

(b) As these are commercial transac-
tions, 1t 13 not posmible to  place all
thewr voluminous texts on the Table of
the House

Goods Traffic

4997 Shrl D. N Patotia:
Shri R. Barua:

will the Minmister of Rallways be
pleased to state

(a) whether it 1s a fact that erratle
and irregular goods traffic in the coun-
try has upset all investment and creat-
ed lot of operational difficuities for
the Railways,

(b) if so what measures have been
devised by Government to regulate
goods traffic and to implement the pro-
gramme worked out; and

(c) the estimated loss suffered by
the Rallways due tn rregular goods
traffic during the last year’

The Minister of Railways (Sbhni C. M.
Poonacha): (a) fo (<) Developmentot
treight traffic in the Thici Plan was not
uniform, the increases in each succes:
sive year of the Plan being 43, 133,
123, 27 and 23 million tonnes of orl-
ginating trafic  The total matenalise-
tion of orignating traffic In the last
year of the Third Plan was 203 million
tonnes, as sgainst an anticipated
245 million tonnes These violent
fluctuations did cause difficulties in
working for the Rallways, but these
were overcome by bringing into use
new assets and by more intensive utill-
sation of existing ones





